
ITEM NO.16               COURT NO.3               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s).337/2018

SIDDHARTH DALMIA & ANR.                            Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(IA No.54788/2018 - PERMISSION TO APPEAR AND ARGUE IN PERSON)
 
Date : 28-01-2025 This matter was called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE SURYA KANT
         HON'BLE MR. JUSTICE NONGMEIKAPAM KOTISWAR SINGH

For Petitioner(s) :Petitioner-in-person
                    
For Respondent(s) :Mr. K.M. Nataraj, A.S.G.
                   Mr. Shailesh Madiyal, Adv.
                   Mr. Devashish Bharukha, Adv.
                   Mr. Vikrant Yadav, Adv.
                   Mr. Akshay Amritanshu, Adv.
                   Mr. Sudarshan Lamba, AOR
                   
                   Ms. Prerna Singh, Adv.
                   Mr. Guntur Pramod Kumar, AOR
                   Mr. Dhruv Yadav, Adv.
 
                   Ms. G. Indira, AOR
                   
                   Mr. Abhimanyu Tewari, AOR
                   Ms. Eliza Bar, Adv.                   
                   
                   Mr. Samir Ali Khan, AOR
                   Mr. Pranjal Sharma, Adv.
                   Mr. Abhimanyu Jhamba, Adv.
                   Mr. Anil Verma, Adv.
                                      
                   Mr. Varun Chugh, Adv.
                   Mr. Krishna Kant Dubey, Adv.
                   Mr. Vatsal Joshi, Adv.
                   Ms. Indira Bhakar, Adv.
                   Ms. Mrinal Elkar Mazumdar, Adv.
                   Mr. Shreekant Neelappa Terdal, AOR
                   
                   Ms. Ankita Sharma, AOR
                   Mr. Arjun D. Singh, Adv.
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                   M/s.  K J John And Co, AOR
                   
                   Ms. Swati Ghildiyal, AOR
                   Ms. Devyani Bhatt, Adv.
                   Ms. Sneha Menon, Adv.
                                      
                   Mr. Akshay Amritanshu, AOR
                   Ms. Drishti Saraf, Adv.
                   Ms. Pragya Upadhyay, Adv.                   
                   
                   Ms. Mandakini Singh, Adv.
                   Ms. Ashima Mandla, AOR
                                      
                   Mr. G.M. Kawoosa, Adv.
                   Mr. Pashupathi Nath Razdan, AOR
                                      
                   Ms. Pallavi Langar, AOR
                   Mr. Sujeet Kumar Chaubey, Adv.
                   
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Alim Anvar, Adv.
                   Mr. Santhosh K, Adv.                   
                   
                   Mr. Anand Dilip Landge, Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Ms. Anupama Ngangom, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                   
                   Mr. Anando Mukherjee, AOR
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.                   
                   
                   Mr. Aravindh S., AOR
                   Mr. Akshay Gupta, Adv.
                   Mr. Aadithya Aravindh, Adv.                   
                   
                   Mr. Rajat Bhardwaj, A.A.G.
                   Mr. Siddhant Sharma, AOR
                   Mr. Kaustabh Khanna, Adv.
                                      
                   Ms. Sansriti Pathak, A.A.G.
                   Mr. Milind Kumar, AOR
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                   Mr. Manish Chaubey, Adv.
                   Mrs. Meetu Goswami, Adv.
                   Ms. Dipti Singh, Adv.
                   Ms. Jyoti Rana, Adv.
                                      
                   Mr. Sameer Abhyankar, AOR
                   Mr. Rahul Kumar, Adv.
                   Mr. Aryan Srivastava, Adv.
                   Mr. Krishna Rustogi, Adv.
                   Mr. Aakash Thakur, Adv.
                                      
                   Mr. Sabarish Subramanian, AOR
                   Mr. Vishnu Unnikrishnan, Adv.
                   Mr. Danish Saifi, Adv.                   
                   
                   Mr. Sravan Kumar Karanam, AOR
                   Ms. Shireesh Tyagi, Adv.
                   Mr. Abhiram Bannuri, Adv.                   
                   
                   Mr. Shuvodeep Roy, AOR
                   Mr. Deepayan Dutta, Adv.
                   Mr. Saurabh Tripathi, Adv.                   
                   
                   Mr. Ankit Goel, AOR
                   Mr. Vikas Bansal, Adv.
                   Mr. Harshit Singhal, Adv.
                   Mr. Shubham Chandra, Adv.
                                      
                   Ms. Vanshaja Shukla, AOR
                   Ms. Anubha Dhulia, Adv.
                   Mr. Siddhant Yadav, Adv.

Mr. Avijit Mani Tripathi, AOR
Mr. T.K. Nayak, Adv.

          UPON hearing the counsel the Court made the following
                             O R D E R

List on 25.02.2025 (NMD).

(ARJUN BISHT)                                   (PREETHI T.C.)
ASTT. REGISTRAR-cum-PS                        ASSISTANT REGISTRAR
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